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(b) The freight charges earned by
these movements of foodgrains were
Rs. 249,77,810 approximately.

Cultivable Lang in Manipur and
Tripura

4338. Shri Pangarkar: Will the
Minister of Food and Agriculture be
pleased to state:

(a) the area of cultivable land in
Manipur and Tripura and the area of
irrigable and non-irrigable land out
of it, respectively; and

(b) the area of irrigable land
brought under irrigation during the
Second Five Year Plan period so far?

The Deputy Minister of Agriculture
(Shri M. V. Krishnappa): (a) The in-
formation is as below:—

In acres
" Cultivable Irriagable Non-irrigaable
Area, Land. Land

Itis not practicable

to make an esti-
mate of the total
irrigable area of
land.

1. Manipur, 2,34,000*

2. Tripura. §,40,000*
*Information based on the latest
published data i.e. 1956-57.
(b)

1. Manipur,
2. Tripura.

6150 acres
21000 acres

Rural Electrification in Maharashtra

4334. Shri Pangarkar: Will the
Minister of Irrigation and Power be
pleased to state:

(a) whether it is a fact that the
Government of Maharashira State
have proposed to electrify the villages
in West Maharashtra and have asked
for assistance and cooperation of Cen-
tral Government;

(b) if so, the details thereof: and

(c) the action taken thereen?

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) to (¢).
The State Governmeént have a propo-
sal for rural electrification, and misce-
llaneous development schemes, esti-
mated to cost Rs. 339'59 lakhs, which
inter-alia envisages electrification of
188 localities in Western Maharashtra.
Some of these schemes are being con-
sidered for assistance under foreign

ajd programmes.
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Food Requirements for Fishermen

4337. Shri V. P. Nayar: Will the
Minister of Health be pleased to state:

(a) what is the estihated minimum
requirement of food in calories for
India’s sea-going fishermen for subsis-
tence; and '

(b) what is the actual per capita
availability of food (in calories) for
the Indian fishermen?

The Minister of Health (Shri Kar-
markar): (a) The caloric require-
ments for Indian fishermen while at
work would be as for hard manual
work. The estimated requirements of
calories will be approximately at the
rate of 150 to 300 calories for each
hour of work put in by the fishermen
while at sea, in addition to the nor-
mal requirements. Based on this, sea-
going Indian fishermen may neecd 3000
to 3500 calories per day depending on
the time spent at sea.

(b) Information is not available.

Appointment of Scheduled Castes on
Northern Railway

4338. Shri D. C. Sharma: Will the
Minister of Rallways be pleased to
state:

(a) whether Scheduled Castes can-
didates to the proportion accepted
have not been appointed in the
Northern Railway in 1960-61;

(b) if so, the steps taken in this re-
gard; and

(c) how many were appointed dur-
ing the same year?

The Deputy Minister of Rallways
(Shri Shahnawaz Khan): (a) No. The
full quota could not be completed.

(b) Recruitment is being arranged
undey the special powers vested in the
General Manager.

(c) 1204.





